
 

Nature of Case- B.A 

Filing No.- 8396/2020 

Abarik Ansari Vs The State of Jharkhand  

Advocate- Kripa Shankar Nanda 

DEFECTS:- 

9 (i) Page no. 15 is handwritten. True typed copy of the same may 

be given. 

 (ii) P. Form may be filled up properly.  

 

 

 

 

 

 

 

 

 

 

 

 

 


